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Uokves 136/96
Tuntble Mr; K,D.2aha, Morbor (A
I dra the learned cmn%l fo the applicant
I:f. e D_xit. The applice nt her' in :w 0.5. Grade~II in

the Iocoshed at .;amcxstlpur, North Eastern Railway. By

~the impugnevd‘ order at Anrexure~-1l, dated 14.09.1935,

the appliCa nt has beenordersd for promotion to the grade
of 0.5.6rade-Ix (scale Re.z000- 3200@/~) and posted at
Narkatiyaganj. The case of theapplicant is that hs
bsbngs to Scheduled Casie ard his wife is suf fering _
from Cbron_ic Headache with Intermittent Exacerbations,
mé inly on right side, é@ssoc'iated with mumbness, h?i:;-?é
i ' for the last 3
years ond she is under treatmernt ard his transfer at

this stage will creste lots of problems for theapplicant

and his family. It is further stated thot there are four
o . in : _ . . .
vdearncles @k C.59.Gr.I at Samestipur, Locosied and one

employee, namely, Shri K,K.Verma, who is junior to the
applicant is accommodated at Sém&:st ipur as u,S.Gr. I,

The learned caunsel submits that the applicant has s ub-
mitted & represemtation to the Divisional Rly. Mamiger,
Sam3stipur, requesting foraccommodating him at Samast ipur-

‘ itself on promotion @s (0.3.Gr.I, A copy of the repre-

sermtation is ag anmexure-Z. It is submitted thet no reply
has been given as yet with reference to the 3bovesa id
represe ncat ion, '

2, Cons ider ing the averments on recard dr'd

the submiseions made'by the learned counsel for the 3 pp~-
licant and the fact that the dpplic:a nt belongs to SC
Community &m higher grade posts ‘are stated to he ava ilable
at Sumestgpur itself and 4 person junior to him has been
daccommodated at Samastipur, I am »of the view that this
application.can be aisposed of at this stage by giving

8 directicon to the DkM, Samast ipur to cons ider the repre-
sentat ion of the dpplicant, as at ..nnexure-2, dated 09,12.95

and pdss a reasoned and spea king order.,

3, accordingly, I herely direct the DRY,

Samast ipur (Respondent no,.2j, N.E.XKly., to consider am
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4. ' with this observation, the o

dLSpose of tr‘ dppllCJnt‘s represe;ntcxtlon é
* Annexure-Z, dated 09. 12 41995 by & re&soned

s pes] king order within @ per iod of two mont
from the d ate of communication of this om
£ill thet d’.ite: the applwcant should be 2all
£3 cCort inue in his present pléce-of po st ing
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is disposéd of at the admiss ion stage . itsell
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